Statement of immovable property for

STATEMENT OF IMMOVABLE PROPERTY RETURN

the year 2023 (as on 31 12.2023)

Servee ¢ 1TASKCIC
Name of Officer: Heerslal Samariya Designation: Chief Information Commissioncr Date of Birth:  14/09/1960
!M_-:‘x_s‘._—‘\_jl\q\mmrm’oﬂ'rtc: Central Information Commission CSL No.: - Present Pay: Rs.2,50,000/- =
{ If not in own How acquired whether
! o .| by purchase, lease™,
I Nm_s{ of Distic, Sub- | Name & details of | Cost of construction/ State, i mortgagc, inheritance, | Annual
‘ Divixion, xu!uk & Village | property  housing, acquirement including land lue® whose name gift or otherwise with | Income
joreiyin which property is landsv and  other | in case of house and year Present valde he]!d‘& h;’s‘/hcr date of acquisition & | from Eeniee
i siusted buildings when purchased \r:i(a}:l;rlsc'gv( name with details of | property
’ Scrvant " | person(s) from whom
acquired
I e ) @) ) ) 5) 6 7 ®
) (
Rs 19.17 lakhs for
302 sq.yds land construction, land Permission of Govt.
(1) Plot No 248, purchased on purchased on 20/!2/94 Rs 20.03 By purchase from 1. G.O. R1. No.1578, GA(SC.X)
Sy.No.403, Shaikpet (V) | 20/12/1994, complc!‘cd house in 1998 lakhs Own Name Prashashén Naga‘r Nil Dept. Dt 20.03.1995
Hyderabad completed house in | 05 ;’“d"d ‘&(Rs (Approx) Cooperative Socicty 2. G.OMs.No.539, GA (SC.X)
the v velopmen
¢ year 1998 1,12,5007-) Dept. dt 04.12.1998
. 450 sq.yds land Purchased from Permission of Govt. Memo No.
2) Piot No. 174, Sri k
(G 3‘“, Nages, Pk purchased on | Rs.7,53,280/- &‘ 7'53"’)“'“ Own Name | Shri Satya Narain Nil 166/5C/2002-2, GS
Jaipur (Rajasthan) 16.01.2002 ppro: Sharma (SC.X)Dept.., Dt 24.05.2002
381.77 sq. yds land, [ Cost of Jand and Permission of Govt
@ypiaNo 15 ucyrr [, No 19, Pt | v 1 80217 ras | LNoIRCX0 s
f::g:pﬁ f\‘j;’"y' purchased on [ 15042006  completed | Rs.50.92 lakh 8:’1‘]‘1 tﬁa‘f/n'cr)“ f&’;fﬁ’ifffs g::sz Cyber m 7| 2. No0.2346 1SC 1 X/ A3 12006-2
Serilingam ali (M) 15.04.2006 and | house in the ycar 2009, cost From rent GA(SC.X), Dept Dt 11/12/06
kit e Al completed House in | of construction Rs. 42.00 3287/SC.X.A3/2010-1
garecdy the year 2009 lakhs GA(SC.X) Dept DL29/9/10
(4) Villa No.18 (East
Facing), “Vessella Rs7.2
Woods, in Survey }Z{i-:‘l sian -Y?F:;i’;’; Rs.1,00,00,000/ acquired Own & Wife | Prchased from  MJs | lakhs per
No.51(pt), situated at Villa 5 0.18 (East from M/s Vessella Woods | Rs.1 Crore (oint name) Vessella Weods | annum Duly informed
Madinaguda Village, facing), " Vessella | Developers on 15.2.21 Developers
Serilingampally Mandal, Woodsl
under GHMC, RR
District, Telangana
Contd...2




STATEMENT OF IMMOV
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Gatermert of immoveble property for the vear 2023 (as on 31 12.2023)

Sevwee - TASKIC

Name of Officer: Heernlrl Ssmariyva

Designation: Chiel Information Commissioner

Date of Birth: 14709/1960
Present Pay: ___Rs.2,50,000% ol il -

Munm Department \:i!!T‘qgr_:_’C_r_qlrrAa_l Information Commission CSL No.: N - . [Tiow acquitcd whether
I not in OWN |y o purchase, fease'". :
State, in| 2 inheri a
Name of District. Sub- | Name & details of | Cost  of  construction’ 1os ame m.ongagc. mh.Lnlanq.‘. Annu
) ) ! whose name | . o giherwise with | Income
Dinasion, taluk & Village | propenty  housing, | acquirement including land loat . hi &l i Remarks
N - h 5 Present value” | held & histher | 40 of acquisition & | from
e oy inwhich property is | Jands — and  other | in casc of house and ycar ionshi . . .
sttuaned buildings when purchased re]anons P name with details of | property
| with the Govt. person(s) from whom
Servant acquired
m @) 3) @ B) (©) ) (8)
i(‘)\Al Kuni. Jai I
| (5) Nilay Kunj, Jaipur, ’ Jaipur  Development | o). )
| Rajasthan 64 (Comner) 326.16 Sq Meter ROl aivag Rs.1,04,16,020 | OwnName | i, ority Nil Duly informed
| (6) L-11, Rajdhani )
| Metropolis Scheme off Inherited fron} my |
5 Rencwal, Village, Jaipur: | 470 Sq Yards - - Own Name father Late Shri Nathi | Nil Duly informed
Arca 470 Sq Yards, Lal
1 S$.No.192 dated 23-1-14
|
! (7)1.-10, Rajdhani
{ Matropolis Scheme of Inherited  from  my
i Renewal, Village, Jaipur: | §14.62 Sq Yards - e Own Name father Late Shri Nathi | Nil Duly informed
{ Arca 514.02 Sq Yards, Lal
| $.No.193 dated 23-1-14
Signature: PRV IVER N
Designation:  Chief Information Codimissioner

Date:

Central Information Commission
24-01-2024



